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Statement 39: Availment of WMA and Overdraft from the Reserve Bank

States WMA Overdraft

2004-05 2005-06 2006-07* 2004-05 2005-06 2006-07#

Number Number Number Number  of Number Number  of Number Number  of Number
of Days of Days of Days Occasions * of Days Occasions * of Days Occasions * of Days

1 2 3 4 5 6 7 8 9 10

(A) Non-Special Category

1. Andhra Pradesh – – – – – – – – –

2. Bihar 5 – – – – – – – –

3. Chhattisgarh – – – – – – – – –

4. Goa 212 – – 3 13 – – – –

5. Gujarat 116 – – – – – – – –

6. Haryana – – – – – – – – –

7. Jharkhand – – 29 – – – – – –

8. Karnataka 7 – – – – – – – –

9. Kerala 348 240 141 19 161 11 63 5 29

10. Madhya Pradesh 110 – – – – – – – –

11. Maharashtra 68 41 42 5 22 1 20 – –

12. Orissa 91 – – – – – – – –

13. Punjab 268 22 – 9 115 – – – –

14. Rajasthan 21 – – – – – – – –

15. Tamil Nadu 7 – – – – – – – –

16. Uttar Pradesh 294 34 – 13 98 1 11 – –

17. West Bengal 268 – – 15 115 – – – –

(B) Special Category

1. Arunachal Pradesh 35 28 2 3 6 – 18 – –

2. Assam 225 57 – 13 126 2 22 – –

3. Himachal Pradesh 159 25 – 4 27 – – – –

4. Manipur 149 55 – 2 118 1 44 – –

5. Meghalaya – 15 – – – 1 1 – –

6. Mizoram 147 14 – 1 1 – – – –

7. Nagaland 103 41 26 3 18 1 17 1 15

8. Tripura 31 – – – – – – – –

9. Uttaranchal 95 27 13 2 16 1 13 – –

* : Refers to fresh occurrences of overdraft during the year ‘–’  :  Nil
# : Position up to November 16, 2006.
Source : As per Reserve Bank records.


